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ClVIL APPEAL NO. 2155 OF 1999

STATE BANK OF I NDI A THR. GENERAL MANAGER Appel | ant (s)
VERSUS

NATI ONAL HOUSI NG BANK & ORS Respondent ( s)

W TH

Civil Appeal No. 2294 of 1999

Cvil Appeal No. 3647 of 1999

Date: 20/02/2013 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE R M LODHA
HON BLE MR, JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE MADAN B. LOKUR

For Appellant(s)

CA 2155/1999 &
CA 2294/ 1999 Bi shwajit Bhattacharyya, Sr. Adv.
Sanj ay Kapur, Adv.

Annol Chandan, Adv.

Priyanka Das, Adv.

Shubhra Kapur, Adv.
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CA 3647/ 1999 E.C. Agrawal a, Adv.

For Respondent (s)

Harin P. Raval, A S. G
Mohemmed Hi mayat ul | ah, Adv.
Pradeep Kr. Tiwari, Adv.

Ni nand Laud, Adv.

Mahesh Agarwal, Adv.

Megha Mehta, Adv.

Abhi nav Agarwal , Adv.

E.C. Agrawal a, Adv.
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Respondent - I n- Per son ( NOT PRESENT)

Ms. Suj ata Kurdukar , Adv

M. Subranoni um Prasad, Adv.

Bi shwaj it Bhattacharyya, Sr. Adv.
Sanj ay Kapur, Adv.

Annol Chandan, Adv.

Priyanka Das, Adv.

Shubhra Kapur, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

Argunments of M. Bishwajit Bhattacharyya, |earned senior
counsel for the appellant in CGvil Appeal No. 2155 of 1999 and Cvil
Appeal No. 2294 of 1999, concl uded.

Arguments of M. Harin P. Raval, learned Additional
Solicitor General for respondent No. 1, heard in part.
For further argunents, list the natters tonorrow, i.e

February 21, 2013.
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